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factoring units in Gujarat axe located in
industrial estates at Valva, Vapi, Ankleshwar
and Nandesari and are having effluent treat-
ment plants. The units are monitored by the
State Pollution Control Board under the
provisions of the pollutiod control laws and
legal action is initiated against the defaulters.
There are no reports of destruction of fish
caused by the effluents from units.

Zoological Survey of India

1367. SHRI RAM RATAN RAM : Will
the Minister of ENVIRONMENT AND
FORESTS be pleased to state :

(a) what are the total grants being an-
nually given to the Zoological Survey of
India;

(b) what is the total staff of the Zoological
Survey of India and the total expenditure on
their salaries and employments; and

(c) what is the future plan and programme
of Zoological Survey of India for the next'
three years ?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH) : (a) The total annual grant given to
the Zoological Survey of India in 1991-92
was Rs. 6,36,42,000/-.

(b) The total staff strength of the Zoolo-
gical Survey of India is 1,195. The total
expenditure on their salaries and emoluments
in respect of 1991-92 was Rs. 40,55,900/-.

(c) The Eighth Plan programmes of the
Zoological Survey of India include the fol-
lowing activities :—

(1) Survey of an additional 30% of the
area of the country.

(2) Completion of surveys and studies
in the following faunistioally rich
eco-systems like the Himalayas, the
Islands of Andaman & Nicobar and
Lakshadweep, the North-Eastern
region, etc.

(3) Completion of status surveys of
endangered species.

(4) Publication of another 24 volumes of
the Fauna of India series.

(5) Computerisation of faunal data.
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(6) Operationalisation of the Marine
Aquarium at Digha.

Guidelines/Rules on the Clearance of
Environment Related Projects
1368. MISS SAROI KHAPARDE : Will
the Minister of ENVIRONMENT AND
FORESTS be pleased to state :

(a) whether the Federation of Indian
Chambers of Commerce and Industry (FICCI)
has urged Government to devise a set of
guidelines/Rules for speedy clearance of
environment related projects;

(b) if so, what are the details thereof; and

(¢c) what is the reaction of Government in
regard thereto ?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARIUN
SINGH) : (a) No, Sir.

(b) and (c) Does not arise.

Grant for Enlarging Forest cover to U.P.

1369. CHAUDHARY HARMOHAN
SINGH : Will the Minister of ENVIRON
MENT AND FORESTS be pleased to
state :

(a) whether Government have provided
any grant to Uttar Pradesh for enlarging
forest cover;

(b) if so, what are the details of grant
provided to U.P. during the last three years;
and

(c) what are the details of the area
brought under forestation district-wise during
the last three years ?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH) : (a) and (b) The details of funds
provided to the State Government. of Uttar
Pradesh during the last three years by the
Ministry of Env'ronment and Forests under the
Centrally Sponsored Schemes for
afforestation/tree planting activities is as given
below :

Year Rs. in lakhs
1989-90 ' 381.51

1990-91 554.08 .
1991-92 70588 -



67 Written Answers

(e) The disSict-wis* information is being
collected and will be laid on the Table of the
House.

Eco-System of Chika Lake In Orissa

1370. SHRI SANTOSH KUMAR SAHU :
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state :

(a)whether Government are aware of the
pupular public demand for the protection of
the environment and eco-system of Chilka late
in Orissa;

(e) whether Government have also received
any representation from Voluntary

Organisations and State Government in this
connection; and

(c) if so, the details thereof; and the action
taken or proposed to be taken in this regard ?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH) : (‘a) Yes, Sir.

(b) and (c) Government has received a
number of representations from voluntary
orgahisations, Regislators -and others regard-
ing the environmental implications of the
proposed Prawn Culture Project at the Chilka
lake, which is a joint venture of the
Government of Orissa and the Chilka Aquatic
Farms Ltd. The State Government has been
advised that the project work, including the
construction activities, should not be
undertaken till a in-depth environmental
impact assessment study is carried out by a
multisciplinary group.

weR AR { a7 wH HLTReR Qv
¥ wanr ww

1371, S BAR RO QRN
s e 2er St ot ) 5 sored, 1992
B 7oq W 3 i ST 2887 F
faz ol oo € 2GR e ag qad f
Ex LI T

(%) ®qr wed AW GIFWR ¥ T
el W uores Wyl F aeeEd & q9d
At ® ST wegw S faur §;

[RAJYA SABHA]

to Quesstions 68

(=) =tz gl at 9w o« faa 7g oy
H T HTE ?
wHa duen from Wl (o
afw fag) : (F) «ad
(7)) www =8 v3q7
RAAT LHEETT JAT

1372, % HHT R QTN
FIT G WT IF Heli Ag FOX #;
o1 w1 fF

(%) aa0 Heg S GLTHT X Jaaq
PrEHL HIRA ST IR TR
w3 A E; O &N, & 5,

(@) = wharaar F fag oo w3
aoh F gl gaufe o § e
TET YR W WS HAOT 5] %
T wdT; W

(%) =% Mawr w7 aff g5 oyghe
R o Y arswg ?

RAT Hyon fawm  waft (e
sefwiag ) s (%) ® (9) S<ar wdr
F1 WiT FW VAT wer W IR
% 198990 ¥ 550 @& WA W
WA THT 47 ) FRigat giwes W N
& wrew afegioa #Y dqe AgY fear
T

Kaziranga National Park in Upper

Assam

1373. SHRI KAMAL MORARKA : Will
the Minister of ENVIRONMENT AND
FORESTS be pleased to state :

(a) whether it is a fact that the Kazi-
ranga National Park in Upper Assam has
lost 90 Rhinocerouses during the current
year;

(b) whether any inquiry has been con-
ducted into the loss;

(c) if so, what are the details, thereof;

(d) if not, what are the reasons therefor;
and



